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Permission to Tamil Nadu to Import 
Raw Silk

2909. SHRI N. SOUNDARAJAN:

SHRI C. CHINNA- 
SWAMY:

Will the Minister of COMMERCE 
be pleased to state:

(a) whether Government of Tamil 
Nadu has asked the permission of 
the Cen're to import raw silk to 
meet the shortage Taced by the 
looms in Tamil Nadu;

(b) if  so, th e  details th e r e o f;  and

(c) when the permission will be 
granted?

THE MIMSTER OF COM-
MERCE AND SIEEL AND MINES 
(SHRI PRANAR MUKHERJEE):
(a) to (c). No formal request has 
been received from the Government 
oT Tamil Nadu for permission of 
the Centre to import raw silk to 
meet the shortage faced by fbe looms 
in Tamil Nadu. However, Director 
of Handlooms, Tamil Nadu, has re-
quested Development Commissioner 
for Handlooms to move Government 
of India to grant necessary permis-
sion *0 the Tamil Nadu State Hand- 
loom Weavers Apex Cooperative 
Society fCOOPTEX) to import at 
least 10,000 Kgs. oT raw silk under 
Open General Licence scheme. Under 
the existing policy, there is no 
provision for import of raw silk for 
actual users except through the Cen-
tral Silk Board which also is not at 
present authorised to utilise this pro-
vision in view of the review oT the 
raw silk price stabilisation scheme. 
Raw Silk could be imported by the 
exporters only against their export 
performance according to a formula 
prescribed under the replenishment 
scheme. Hence the question of 
giving permission to C^OPTEX to 
import raw silk does not arise.




